Written Answers to [4 SEP., 2012] Unstarred Questions 197

(b) if so, the details thereof and the steps being taken to correct the situation?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRIR.PN. SINGH) : (a) and (b) The continuous increase in under-
recoveries along with delay in release of Government compensation has deteriorated
liquidity condition of the Public Sector Oil Marketing Companies (OMCs) viz., Indian
Oil Corporation Limited (IOCL), Bharat Petroleum Corporation Limited (BPCL) and
Hindustan Petroleum Corporation Limited (HPCL) requiring them to borrow from
market at high interest cost to meet their working capital requirements and capital
expenditure. The Borrowing position of OMCs as on 3 1st March, 2012 and 30th June,

2012 are given below:

(Rs. crore)
OMC 31st March, 2012 30th June, 2012
IOCL 75,447 90,923
BPCL 22,994 28,622
HPCL 29,831 38,072
ToraL 1,28272 1,57.617

Ministry of Petroleum and Natural Gas has been requesting the Ministry of Finance

for timely sanction and release of cash compensation to OMCs.
Allocation of new oil and gas reserves under NELP

$2582. SHRI SHIVANAND TIWARI : Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a)  whether it is a fact that several oil and gas reserves have been allotted to
private and public sector firms for production under New Exploration Lincensing Policy
(NELP);

(b)  if so, the number of gas and oil reserves allotted so far to public and private

sectors;

(¢) the quantity of gas or oil in their reserves; and

+ Original notice of the question was received in Hindi.
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(d) thenumber of reserves from which production by private and public sector
has been started till 20127

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI R.PN. SINGH) : (a) Yes Sir. Under the nine bidding rounds
of New Exploration Licensing Policy (NELP), a total of 254 exploration blocks have
been awarded to Public Sector Undertakings (PSUSs), Private and Foreign Companies.

(b)  Outofthe 254 blocks awarded under NELP, 144 blocks have been awarded
to PSUs, 70 blocks to the Private and 40 blocks to Foreign Companies as Operators.

(¢)  Sofar, total 113 hydrocarbon discoveries, consisting of 41 oil and 72 gas
discoveries, have been made in 38 NELP blocks. An In-Place oil reserve of 31 Million
Metric Tonnes (MMT) and gas reserves of 706 Billion Cubic Meter (BCM) have been
established from those NELP discoveries for which Declaration of Commerciality
(DoC)/Field Development Plan (FDP) has been reviewed/approved by the Management
Committees (MCs) of the blocks.

(d)  The commercial oil/gas production from 6 NELP discoveries made in three

NELP blocks have commenced so far as under :

Operator Block No. of discoveries Commencement of

on Production Commercial Production
w.e.f.

Gujarat State CB-ONN-2000/1 1 (Oil) July, 2007

Petroleum

Corporation Ltd.

(GSPCL)

(State PSU)

Reliance KG-DWN-98/3 1 (Oil) & 2 (Gas) Septemeber, 2008/

Industries Ltd. April, 2009

(RIL) (Private)

NIKO (Foreign) CB-ONN-2000/2 2 (Gas) May, 2004/October, 2004

The average oil and gas production from NELP blocks during 2012-13 (till July,
2012) is to the tune of 12,000 bbl/day and 32 million standard cubic meter per day
(MMSCMD) respectively.



